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1. No one has put in appearance on behalf of the appellant to press this 

appeal. Learned Standing Counsel for State respondent is present.

2. This special appeal was filed against an interim order dated 30.05.2006 

passed in writ petition bearing no. 4549 (S/S) of 2006 which has been 

decided during pendency of this appeal, therefore, nothing survives for 

adjudication.

3. The appeal is disposed of accordingly. 
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